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(2022) 09 MAN CK 0004

In the Manipur High Court

Case No : Miscellaneous Case (LA Application.) No. 6 Of 2022

Commissioner (Works) & Anr APPELLANT

Vs

Yumlembam Dwipomala Devi & Ors RESPONDENT

Date of Decision : 01-09-2022

Acts Referred:

Citation : (2022) 09 MAN CK 0004

Hon'ble Judges : Ahanthem Bimol Singh, J

Bench : Single Bench

Advocate : R.K. Umakanta, O. Chittaranjan, S. Kaminikumar, Th. Sukumar

Final Decision : Disposed Of

Judgement

Ahanthem Bimol Singh, J

Heard Mr. R.K. Umakanta, learned Government Advocate appearing for the
applicants, Mr. O. Chittaranjan, learned counsel appearing for the respondent No.
1, Mr. S. Kaminikumar, learned CGSC appearing for the respondent No. 2 and Mr.
Th. Sukumar, learned Government Advocate appearing for the respondent No. 3.

The present application had been filed with a prayer for condoning the delay of
436 days in preferring the connected Land Acquisition Appeal.

At the outset, the counsel for the contesting respondent No. 1 submitted that he
will not raise any objection and the condonation application can be allowed if the
applicants are willing to pay cost to the High Court Bar Association of Manipur for
allowing the present application.

Mr. R.K. Umakanta, learned Government Advocate submitted that the present
application may be allowed subject to payment of cost imposed by this court.

In view of the submissions made above, the present application is allowed
subject to payment of cost of Rs. 2,000/- (Rupees two thousand) to be paid to
the High Court Bar Association of Manipur.
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The present application is, accordingly, disposed of.

Registry is directed to register the accompanying appeal and place it before this
court for consideration.

Downloaded from CourtKutchehry — https://dev.courtkutchehry.com/judgments/commissioner-works-anr-appellant-… Page 2 of 2


